>l TEM NCS. 18 & 45 COURT NO. 2 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... / 2005
(CC 8893/ 2005)
(From t he judgenent and order dated 27/04/2005 in CMAP No. 1817/2004

of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

M S. BHAGYASHREE TRADI NG CO Petitioner(s)

VERSUS

STATE OF U.P. & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling OT.

and office report)

Wth S.L.P. (C No........ /2005 (CC 9268/ 2005)
(Wth appln.(s) for c/delay in filing SLP, exenption fromfiling OT.

and office report)

Date: 30/09/2005 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE Y. K SABHARWAL
HON BLE MR JUSTICE S. H. KAPADI A
HON BLE MR JUSTI CE C K. THAKKER
For Petitioner(s) M. Shrish Kumar M sra, Adv.

M. N C Qupta, Adv.
M. Rajni kant Srivastava, Adv.

M. V.P. Singh, Adv.

For Respondent (s)



UPON hearing counsel the Court nade the foll ow ng

ORDER

Exenpti on al | oned.

Del ay condoned.

| ssue noti ce.

Tag the petitions with S.L.P. (C No.11261 of 2005.

[ T.1. Rajput ] [ V.P. Tyagi ]

Court Master Court Master



